
S. Rao -Vrs- U01 

Admission Sl.No.0 1 
O.A. No.685/13 
Order dated 25th February, 2015. 

CORAM 
HON'BLE SHRJ A. K. PATNAIK, MEMBER (J) 
HON'BLE SHRI R.C.MISRA, MEMBER (A) 

Heard Mr. S.K. Ojha, Ld. Counsel appearing for the applicant 

and Mr. S. Bank, Ld. ACGSC appearing for the Respondents. 

2. 	Mr. Ojha wants to withdraw this O.A. and has filed a Memo in 

this regard. Taking into account the prayer made in the Memo this O.A. 

stands disposed of being withdrawn. 

~LL'l ---~ 
MEMBER(A) 
	

MEMBER(J) 

K.B. 


